0q- |27 /7y

1 " - : .
. 8,3.1904 v ay . Hon'ble Mr, Justice B.C,Saksena, V.C.
.nygg' ) Hon'ble Mr, K. D. Saha, Member ( A)

Admit and connect with 0A-414 of 1993, '
Issu¢ notice to the respondents to file reply within
4 weeks. The applicant will have one week thereafter

to file rejoinder if any. List on 5.5.1994,

(ﬁigi;;;;;/ﬂ)- '{B.C.Sakseha)
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‘ _Efgmtz Hon'ble Shri A.K.Sinha, Member(J) -
f e9e” Hon'ble shri K.0. Saha, Memoer (&)
| - | "

None for the applicant; Kdjourn it to
30.5,94,

- i S Member (A) ' Member (3J)
," 3./ 30.6,94, _Hon'ble Shri A.K., Sinha, Member (J)

A _ . Hon'ble Shri K.D.S5aha, Member (A)

“
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.None appears, Ths first ordsr sksak dated

8.3.,94 shows that after admissiqn'this OA was to ba

made analogous with 04 414/93, Lat this case be

connscted with OA 414/93. List it on 6,9.94.
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member (A) o . member (J)




9.5 .95 | Hon‘ble Mr, A. K.Slnha, Nember (3)
Hon'ble Mr, N. Sahu, Mambar (A)
- - Orders pronounced in separate
sheets along ulth 0A-4l4/93.
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